«j';}’ ‘ |  CENTRAL ADMINISTRATIVE TRIBUNAL
: | CALCUTTA BENCH |

NosMeA.111 of 1998
.0.A.888 of 1997

Date of Order ¢ 1.5.1998

Pressnt 3  Hen'ble Ir.D.Purkayesthas Judicial Merber.
DR.S.L.CHANDAR
Us'e

UNION OF INDIA & ORS.
(1eCoAoRs)

-

for the @pplicant ¢ m.S.P‘.Bhattacharyyao caunsel.
For the respondents: frs.Uma Sanyals caunsel.

ORDER

o Heard ld.counsel for both the parties over an app lica.

tion for formal correction of the cause title yhere it is

mentioned that the correct designation should be Secratary"

- - Department of Agriculture Research & Education instead of
Secretérys Ministry of Agriculturn. ss mentioned in tha
cduse title in the B.A,

2 The prayer for c@rractien/ of the céuse title is ell cyed
The cause title be corrected accordjngly.

3, The B.A ia admitted for hearing. Respondents are
directed to file reply within four ymeks Prom teday. e
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